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PA COMMERCIAL LIMITED SHASHANK TRADERS LIMITED SOMI CONVEYOR BELTINGS LIMITED FORM G (RE-ISSUED)
Registered Dffice Addru:E:'; ‘II:LI: IT::n-:_-r.MI ﬁ :;%-n::r;ﬂlmr_lc:t E:ipu. Delhi - 110 098 N (CN¢ L5211801-1BGSFLEE 07 Regd. Office: 4F-15, ‘Oliver House’, New Power House Road, Jodhpur-342003 INVITATION FOR EXPRESSION OF INTEREST FOR
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WOTICE OF THE ANNUAL GENERAL MEETING AND REMOTE E-wOTING DATES Registered office: FO2-4, Arunachal Building, 19, Barakhamba Road, E-m ﬂh(::s@+ 91111i2911 276540(:;7 ({; |bFi?X.' 1 291111i2i171654t12 m FAIRWEALTH HOUSING PRIVATE LIMITED
The Aseusal General Mesting ("GN ofthe Members of the Kalpa Comercial Limiied | “Company™) Cannaught Place, New Dalhi -110 001 att Somiconyeyor. co CDSILE: WWW.SOIIVEstor.co OPERATING IN REAL ESTATE (RESIDENTIAL) INDUSTRY
E“L'c”ﬁff‘n;’.;?Lﬁ?ﬂi..i'ﬂ::::i’hu"i'uﬂ‘;‘.n?.;f.;ﬁ;?.;’“.'n'ﬂé tivomgh Video Corfereec 19 E-mail id: info@shashankinfo.in Websie: www shashankinfa.in CIN: L25192RI2000FLC016480 AT BHIWADI, ALWAR (RAJASTHAN)
;}I;} r_:l-']d .III.‘I~::.:II|I‘HI=:"I?!: J|f;::|$ i‘fal:;.'[;‘;g"délij :T; :: M;;J.::::JI:J :EIEI_E:?;IE ::I:: 1"2::: Members of the C':lr“pa"-!l' ang hErE'Tl' infarmed that F"."EUB.””JJ Saction 108 of the GI:II'HEI'-aniE.'E NUTICE UF 23"' ANNUAL GENERAI— MEETING, BUOK CLOSURE AND iuhder Hﬂgulat“:ln m |:"| :l Elf the |nsﬂ|uenc:’| and Eankmplc_y
oy, A Eners A J 5
January, 2031, 12021 ased 06t December, 2021 and 212021 datsd 14ih Decemier, 2021 Act, 2013 and Rule 20 of the Companies (Manapement and Administration) Rules, 2014 the E-VOTING INFORMATION (Insalvency Resolution Process for Corporate Persons) Regulations, 2016
and Secunities and Exchangs Board of India {"SEBF) Circulars dated 13th May, 2022 read with Company has on September 06, 2023 completed the dispateh of the notice of the 38th Annual Notice is hereby given that the 23rd Annual General Meeting (AGM) of the !
olroukars dabed 18t Jauary, 2021 and 128 Ma, 2020 r-!"i:"igjfg roferd o a5 Ihe Cimules | General Meeting to be held on Thursday Septernber 28, 2023 at 03.00 p.m. at Repistered office Company is sch}:: (%ule d to be held on Saturday, 30th Septemb e‘(’; 2003 at 11:30 RELEYANT PARTICULARS
G e DRTHVSS & G0 OUTL IN UM TYOLOR OF W IR0 LG S £oed. | of the Company situated at 702-A, Arunachal Building, 19, Barakhamba Road, Gonnaught e ) ’ ’ : 1.) Name of the corporate debtor |[FAIRWEALTH HOUSING PRIVATE LIMITED
peedings of the AGM shall be demed ducted al he Regaleied Office of the C i 1 . - -
h ahad e e coemisd verie of B AGa T i EeERes Lo (TR Lmay Place, New Delhi by providing the facilty of electronic votingto ts members for seeking consent | °- % :‘étﬁielbsﬁsiggs\gs}:;%ﬁ {nﬁlﬁgﬁoﬂﬁfﬁﬁg&@ad’ Jodhpur — 342003 to along with PAN/CINILLP No. [CIN: UT0200HR2009PTC039709
1 Comamon il afksald rursfus Moo OFhe A s suad b soad oo Eoptrbe Dy s forthe famas statedn fne notce of Anual Genersl Weeling dated SEtémier 04, 11 e Integrated Annual Report for the financial year 2022-23 including the | |2 Address of the registered office | Registered Office (as per MCA records}:
e CompanyDepository Paicpantis). i : _ . notice convening the AGM has been sent to the members of the Company 651-652, Udyog Vihar, Phase-\, Gurgaon,
The Watice of the AGMis also available and can be downloaded from the Company's website 1. The Register of Members and Share Transler Books of the Gompany will rsmain closed electronically to those members who have registered their e-mail address with Haryana 122001
;l::ﬁud:l.lr|::_l|:uemlﬁtlrﬁr.?;h_sgzs:|L§;:£i|:;t;lf:;:hi-llllgﬁé:I.E'Eaga.ll-lll:lmdillmh:nlmia.:m 'TEIIT'I Friday, EEFI'I.EH'!DEI" 22, 2']23 11 TﬂLIfE'EjEI!.'. September 28, 2023 (both days inclusive) the Depositories/Company. The said Annual Report is available on the 7 + URL of website Mot APF'“EENE
5 par E'm,:m 08 num:“; o :I|I1:|J ar-: -:p R"lc's'jnm:hwm.nm P or the purpose ol this Annual ['*H"P-TE'"!"-"'P-F-‘“I"[J- - Company’s website and also available for inspection at the Registered Office of T Detals ol o » =t (Under Constrach Tantial oroecl i
44 of the SEBI {Listing Obigations and Disciogure Requirements) Reguiations. 2015, e Company 2. Members can vate through electranic means. The Vioting will commence on Monday, | | the Company on all working days during business hours up to the date of the 'S OF place wiere majorty | Unaer LOonsiruclion residental project, namely
it pieased lo provide its members the tacilly o a3l heir vole secliosicaly thiough E-voling September 25, 2023 a1 09:00 am. and ends on Wednesday, September 27,2023 105,00 | | Meeting. of fixed assets are located Breeze Homes Phase-1, at Khasra No. 604,
;glrz-!il::a;ihnrgulmid by CDSL -:;1'- &l the resokions £et forth in e holce dated September 05, p.m. Members attending the meeting who have not already cast their wote by remote e- The Register of Members and the Share Transfer Books of the Company shall 605, 606, 607 3',“'1 613, Village Dhiryawas,
- 0 TP O guen amemer n— woting shall be able to exercise their right at the Annual General Meating by podl / physical remain closed from 24th September, 2023 to 30th September, 2023 (both days Bhiwadi, Alwar (Rajasthan)
':'_“'” of compleiion of sending nckics of ""_3” | 0 '3:‘; _?'"ﬂ""f . - ballot. inclusive) for the purpose of the 23rd AGM of the Company. 5| Installed capacity of main Residential Project (RERA Registration
Dlte and Time of commencemest of remole e-voling | 26012023 at 0500 am. (I5T) [Tuesday) 3. Themembers who have acquired the shares alter the dispatch of the Notice shall be eligible | | Pursuant to Section 108 of the Companies Act, 2013, Rule 20 of the Companies products/ services No. RAJP2017/070)
Disks and T of end of emete -veting | 28092023 a1 0500 prm (ST) (Thursday) for voting through electronic mode by obtaining login i and password after logging on | | (Management and Administration) Rules, 2014, as amended, and Regulation 44 Total Land Area - 6,574 Acres
Cut-off daie for delermining the eighiity fo wle | 22.05.2023 {Friday) www.evotingindia.com. The natice |s also avallable on the websie of the Company at | | of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, Phase-1 : Total Units — 430, Sold Units — 211
Any persan holding shares & physical farm and non-individus shl.:.ruln.'ll]l-.'ls_. mhis Scouires wiww shashankindo in 2015, the Company is providing to its members facility.to exercise thei.r right to I:D*Etﬂ"& as per EIIJH.HEI"]" prOgress I'E|JDI'|.
ACkny thovee.on of The CuLON e 12, Fridey. Sepimbar 22, 2023 may corn e gl 1D 4. TEE remals &-volng shall ot b allowd biyond the sald date and time as mentioned ;9;evgg;;?f;1“%§ss  proposed to ;vecggtsstiiiit Vtgﬁelgﬂggit;%gﬁny clectronic eans for qua_lrtEI:;I Endeg gg:}: E-Erf-h;.:rnheriﬂlﬂ
v d by sending a request at eveling@CDSLcodn. However, i Irzad | - :
racunsg-:'?a?:ﬂrtr clr:lg?q-:-:"r%::-lgqu.fmnu.?m Tl?ﬁgn usaﬁ:auﬂaxnsrf;ﬂ;ar ljﬁngnfjr:;s;ﬂr; ? Ovein poin . . , R , . system from a place other than the venue of the Meeting (“remote e-voting”). - - &5 AvalEnte on Ll
far casting your vobs. Individual Sharehokders holding securibes in demat mode and who acquires 5. Amember may parficipate in the Annual General Mesting exen :_11 ter Exercising his ripht to The Company has engaged the services of Central Depository Services (India) B | Chuantity and value of main Corporate Debtor has booked a revenue of
shares of the Company .:i“:-le,f E.Eul]l'l; of the Mofice and holding shares as of the cul-off date vt throwgh ramade g-voting but shall nod be allowed to vata again in the meeting Limited (CDSL) as the agency to provide e-voting facility. products/ sarvices sokd in last Rs. 24,54 658/- in F Y 2020-2021
'fﬁ;‘ﬂ{l CShL :ﬁﬂﬁ; E}E_fe;ﬁ']'ﬁr Rlow yinps mankoned In e Ploics of the: AGHL un e 6. Mambers whosa name is recorded in the register of members or in the register of beneficial The communication relating to remote e-voting is given in the Notice convening financial year Details thereafter are not avalable at present
HETH_AE r|':;.".- r-:iltt I!:;.'IH'.e faciity I'|I.'Jr uu:-li"%.wﬁ '.'-'.lr:z thraugh &-yoling '.;II b |||a|f: zr-.:ilahlzl g;’ﬁrﬁ n'r'-"'in:_lai“e'j by E:I;UE '-'[:E"EJ]':-'EHU_rIiEE 515 '-:'ﬁ_li;'ﬁ Glﬂ-ll_l'f;ji:l'.l:! i [“! ThurSdHIEi"- Eﬂm'-:mh'-'" 1?|'| ' the AGM, uploaded on the website of the Company at www.somiinvestor.com .| Number of employvees! warkmen | Nil
& the AGK s (he Mernberg shan i"l:j & AN who Beee nol casied | Ei'_ulh'.-t' y Mmednd o J am !l' Shall e entrie avall thea TR II:IJ FEMoaie g=wd I['g 4% WEN 3% v II'Ig m mne d th b t fCDSL t g t 1 d . M b t d =—T T = = =
s ot g iy e s G oMot Aol ol Mt oL At vvevotingindis com. Menbersr equesed | 1 Furfer detals nlodrig ast | Way be abaned by sending an emai 1
through VCIOAWM but shal not be entsled to cast their vobe again, A persan whase name is 7. The Notice of Annual General Mesting will be availabde on www.shashankinfo.in and an the (a) The remote e-voting facility shall commence on Wednesday, 27th E:ﬁ;‘asﬁﬁ emggﬁ.fﬁ ,[:,ﬂ m: ; s irwealth.cirp@gmail.com
”"":"':.f: in the "‘I'!':'“' of TrTh:I: g "I‘I"-L_'E'Sﬁ'ﬂl',"l'&zflh"-"_!ﬁr":d"r'-_'-Tﬁﬂ ':ﬂ:rﬂ'rﬂ': hll'l'-":'- partal of the Slock Exchanpas where the securilies are Estad, Any mambers require September, 2023 at 9.00 a.m and end on Friday, 29th September, 2023 at 5.00 ists of credit | I’It I:|E1I
vl nn pvcg o th AGRL e A e TSy e remaia suina physical copy of the notice they can send a requisition on the registered office address of [ | p.m. The e-voting module shall be disabled by CDSL for voting thereafter and f::?rssﬂl:r;; uleirlﬁ;a;?aﬁ:sagf the =
I Gis of davy quisies with respect o remnole #-voting or e-voling at e AGM or aendics of g'lﬂ Lﬂwmlyeﬁguﬁﬂuu%fm_h' Arunachal Building, 19, Barakhamba Road, Connaught Mc(aimbers will not be allowed to vote electronically beyond the aforesaid date iocess are avaliabls st
B ||II'4'.'IJ;"I'~'|:-'|:|.I5'.'I.'|‘.1 Mlermbars may ralar the rI'E":lJ-E"I'!j'."fEhEd Questions (FACa) and E-'.II'.‘:“I'IH ACB, [MBW I= . and time. J
:mﬁ;:s;?rlghﬁﬁ;ﬁﬁﬂfﬂﬁ:ﬂﬁlg;;ﬂﬂﬂﬂcﬂnmﬁh‘sangdlr?l frae no B Me PI'E.'.I'EEI"I Jair. Chalrman &Managir}g Directos of the cﬂlﬂﬂaﬂ}'lﬂ.rﬂﬁﬂﬂl'lﬁihm ta address (b) A person whose name appears 1n the Register of Members / Beneficial ! Ellgltllll't'!,r r'C-Ir resol Uth':ll.'l applcants M-_E'!p' be Dhiﬂ!nﬂd b:f E-E:-nl::llng an email to
For Kalpa Commeercial Liméted the grievances connected with facility for voting by electronic means and all the | | Owners as on the cut-off date, i.e., Saturday, 23rd September, 2023 only shall be under section 25(2){h) of the fairwealth.cirp@gmail.com
sl ?;'-I correspondence 1o that effect shall be addressed at regestered office address: T02-A, ?n)tgled to aVallllthg facility K/f renéote f;-\l’lo‘[glg/ voting ?t thg_Meetrlng-f he No Code is available at
, kil Jin Arunachal Building, 19, Barakhamba Road, Connaught Place, New Demi-110 001 and ¢) Aperson who becomes Member of the Company after dispatch of the Notice 10.| Last date for recaipt of expression .
:';if'sa;';'mbw o6, 2023 ""'h‘:'gﬂ::“umur infodrshashankinfa.in. For Shashank Traders Limited of the AGM and holding shares as on cut-off date may follow the procedure as of interast pLal exp 22-09-2023
S/ stated in Notice of AGM, and exercise his right to vote by remote e-voting. 11| Date of issue of provisional st of | 02-10-2023
Praveen Jain (d) Facility of voting through Poll paper will be made available at the AGM and wesoachve meokBon annears T
MOONGIPA CAPITAL FINAN CE LIMITED Dale: September 07, 2023 DIM - 11776424 Members attending the Meeting, who have not cast their vote(s) by remote e- _ I = pp
CIN: L65993DL1987PLC028669 Place: New Delhi Chairman & Managing Director | | voting will be able to vote at the Meeting through poll. 12 Last date for submission of 07-10-2023
. : (€) The members who have cast their vote(s) by remote e-voting may also attend objections io provisional list
Regd. Office: 18/14, W.E.A, Pusa Lane, Karol Bagh, New Delhi- 110005 . X . X : . . - :
Tel.: 011-41450121, E-mail: moongipac@gmail.com the Meeting but shall not be entitled to cast their vote(s) again. 13, Process email id to submit EQl | fairwealth.cirp@gmail.com
- ) -1 =T . ) : (f) Any queries/grievances relating to remote e-voting may be addressed to the , . _
Website: www.mongipa.com ERA!-G'%]EIADH!IE‘%EﬂmﬁIr!ﬂ'ﬂQﬁILHEI;!ﬁm!IEP Company at Somi Conveyor Beltings Limited, 4F-15, ‘Oliver House’, New Elaat:n;'?'-l?a.gwgbzgli? Gautam 5_'"9"'3'4 HEE'U!U“':'” _F'r'-'-'fES_S":_'nﬂl
t egc. : Lt ! ' power House Road, Jodhpur — 342003, Tel: +91-291-2765400 to 09, email id — ' In the Matter of M/s Fairwealth Housing Private Limited
ADDENDUM TO THE NOTICE OF 36" ANNUAL GENERAL MEETING Tel: 01135008343 E EI!:'.:,H‘:EBDU?HPLWMEH e \ md@somiconveyor.com, gamare@unisec.in Registration Number: IBBINPA-001/IP-P01437/2018-2019/12240
We wish to inform you that on September 04, 2023, the Company has issued Notice for =  Email id: infogsalara.com, Website: www.salora.com By order of the Board of Directors Regd. Add.: C-35, Ground Floor, Vivek Vihar, Phase -1, New Delhi-110095
convening the 36" Annual General Meeting (‘AGM”) of Moongipa Capital Finance Limited NOTICE OF 54 th ANNUAL GENERAL MEETING (“AGM™) OF SALORA INTERNATIONAL For SOMI CONVEYOR BELTINGS LIMITED Email For Correspondence: fairwealth.cirp@gmail.com |
(“the Company”) to be held on Thursday, September 28, 2023 at 01:00P.M. (IST) through LIMITED, E-VOTING AND PERIOD OF BOOK CLOSURE Sd/-
Video Conferencing (“VC”) / Other Audio Visual Means (“OAVM") to transact the Ordinary | [ Motice is hareby given that 546 Annual General Maeting of fhe Members of Salora Internationa Place: Jodh Om Prakash Bhansali
and Special Business as setoutin the AGM Notice. Llfl""“?ﬁ‘:r rlf"_’* ':'Jgg_laf"ﬁ"] wil be EEH mﬁTrumﬂay. ?E:EEmiTcter.S%hm 11:00 AM (IST) Datce‘ 6(t)h Spurt ber 2023 n;/{ rakas D_anstal
. . L . . through Video Brencing [ udio Visua ns (VG | CANM) without physical ate: eptember, anaging Director
Ihn }g's coSnnef[ctloQ th'6$ |§ggénftorkm that the mg?ﬂnﬁ’ C;I Board of I?jlrectortz of’\rr;e gompang prasence of the members al a common venue 1o transact business as set cul in the Notice SURYA INDIA LIMITED
eld on September b, » laken on record the letier received trom the /s caxena ¢ of Bth Annual Genaral Mealing m compliance with Companias Acl, 2013 (the “Act") & SEBI Regd. Office: B-1/F-12. Mohan Co-operative Industrial Estate. Mathura Road, Mew Dalhi-110044
'Sa)é)glnta’t Cg'artereq f\gcou?;anéi’ t(I:IrmARZ'g’EIStrai:[I’[%n gjo- 00610?’;:]) ConV?y'ng‘ the"r Listing regulations read with variaus anoulars issued by Ministry of Corporaie Affairs (MCA) and Ted: +31 11 45204115; Faot: +81 11 28398016; Email: cai@hakdiram com,
inability to be appointed as the Statutory Auditor of the Company at the ensuing Annua Sacurilies Exchange Baard of India (SEBI) CIN- L74B99DL1 S85PLCOT9%EH; Website: www suryaindiald.com
general Meetlng( AGM ) The deemed venue for the 54th Annual Geners MEEHHH will be the q-ﬂﬂiﬁtﬂl'l".-lj Office of the SHAEMA EAET IHDI.A. HUEP"‘ALS & MED'GAL HESEAREH LlMITED Noti " 33" A G | Meeti
Consequent to which, upon the recommendation of the Audit Committee, the Board of | | Company i e. =13, Okhla Industrial Area, Phase - |, New Delni - 110 020, Regd office: Jaipur Hospital, Near SMS Stadium, Lal Kothi, Tonk Road, Jaipr. clos u;'ﬁ? t::nlsr;gr hnnh:nau: 4 a-ﬂl:::I?l i:?n'rl:#éunn
Directors in the same meeting approved the proposal to appoint M/s Sunil K Gupta & | | Pursuant to the above circulars and provisions of the Companies Act, 2013 & SEBI Listing Phone: 0141-2742557, 2742266, Fax: 1141-2742472 CIN: LEST10RJ1980PLCI05206 : - g -
Associates, Chartered Accountants (Firm Regn No. 002154N) as Statutory Auditors of | | Requlations, eectronic coples of Notice of 54th AGM and Annual Regart for FY. 2022-23 E-Mail: sharmasastinga@omail.com Website: www jaipurhospital coin NOTICE is hereby given that the 38" Annual General Meating (*38" AGM") of the marmbers of
the Company, in place of the retiring auditors i.e., M/s Saxena & Saxena, (Firm Regn. has been sent on Gih Se_:tmmur. 2023 1o those members whosa emai id is registared with INEORMATION TO THE MEMBERS REGARDING Suwrya India Limited (“the Company™ will ba hald on Saturday, the 307 day of September, 2023
No. 006103N) Chartered Accountants, for a period of 5 (five) years, to hold office fromthe | | RTA | Lompany | Depesilory. The Nolica of AGM and Annual Report for FY. 2022-23 can at 01:00 p.m, [IST) at the registered office of the Company situated at B-1/F-12, Mohan
conclusion of the forthcoming 36" AGM until the conclusion of the 41% AGM of the also be assessed at the Company’ website ie. w Siock Exchange website: 34th AI'I.IHI_I.!'r.l GENERAL MEETING TO BE HELD DVER 1|.I'I_I]El.'! Co-operative Industrial Estate, I'v'l.?1hura Road, New Delhi-110044 to transact the businesses
Company (i.e. with respect to the Financial Year commencing from April 01,2023, to | | #tbseindia.com and on the website of NSDL af www gvotngnsdloom W335 W T T WY T DRT R T AR S R P Tl | et cutin the notice calling the 38” AGM dated 307 day of September, 2023, The nofice of the
Financial Year completing on March 31, 2028), subject to necessary approvals, as may | | Pursuant to the provision of Section 108 of the Companies Act, 2073 read with Rule 20 of _ _ e, 38" AGM along with Annual Report for the Financial Year ended 31° March, 2023, has been
be app”Cab|e "-l'} EIIIIT'ID-EIHIDS I,MEI[‘I-EIQDP’IDT". and ||:'||j|'|"||'1|51|'-:_'|':|‘:'|"|:| H.'..IIDE. 2':]1'1' ds amﬂl‘rﬂﬂd |.|I:| to dﬂlﬂ andg 1 . HDTIEE 1% IIETEh"' given that thE 3"1“ n.lll'lual EE‘I'IE'TEI MEE[II’IE |: I!lEM 1 ﬂ{ ihe I::I:II'I".IEII'&' capl 1o tha I"I'E"‘I"Ihﬂrﬁ at 1h9ir I'qugt'é‘l'é‘d addrass or al their a-rmail ids. WI'IUEH a-mail addrgag is_
. | _ . Regulation 44 af SEBI (Listng Obligatans and Disclosure Requirermeanls) Regulations, 2015, will be held through Video Conferencing ("VC") and Other Audsio-Yisual Means (“0AVM®) on tecrslered with the Enmpi-:n:,-e:r-nmc:erne:il:lepuslurj,r.
Thl{& the proposal of alppomtment of M/S Sunil K Gupta & Associates as a Stat_Utory the Comgany is praviding fo its Membsers the fadlity 1o cast their vole by eleciranic means on all Saturday, 30th day of September, 2023 at 04:00 P.M. , in comgliance with the provisions _ )
Auditor of the Company is to be included in the Notice of AGM and Addendum to notice of | | the reschutians as sat farth in the Motice convening the AGM, using eleciranic system (remole of the Companies Act, 2013 & Rules made thereunder and the Securities and Exchange Matice pursuant lo Section 91 of the Companias Act, 2013 (the Act’) and Regulation 42 of the
AGM replacing the existing agenda item no. 3 i.e. To Appoint statutory auditor of the | | e-vafing as well as e-vofing during the AGM| provided by NSOL. Members, whose names are Board of India [Listing Dbligations and Disclosure Requirements) Regulations, 2015 read SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 (Listing
company for the term of five years including all the requisite details as placed on the recorded in the Register of Members or in the Register of Beneficial Cwners maintained by with Circular Nos. 14/2020, 17/2020 and 2072020 datad Bth April, 2020, 13th Agril, Regulations™), s amended from fime to fime, is alsa hereby given that the regisier of members
Company's website at www.mongipa.com, website of the stock exchange at | |the Depasitories as on the cul-off date Le. Thursday, 21st Septamber. 2023 shall be enbitled to 2020, 5th May, 2020, 13th January, 2021, 8th December, 2021 & 5th May, 2022 |  |and the share transfer books of the Company shall remain cloged from Saturday, 23" day of
www.bseindia.com for the Information of investors/ members etc. This Addendum to avail the facility of e-voling. respectively, issoed by the Ministry of Corporate Affairs and Circular No. Septamber, 2023 to Saturday, 30° day of September, 2023 (both days inclusiva) for the
the AGM Notice shall form an Integral part of AGM notice dated September 01,2023 | | The ramate e-vatng penad will commence from Monday, 251h Seplember, 2023 at (900 AM. SEBIHO/CFDICMD2ICIRIPIZ022)62 dated 13th May, 2022 isswed by tha Securities and | |purpose of the 38" AGM. The dispatch of tha notice and Annual Report for the Financial Year
and will be read in conjunction with Annual Report 2022-23. (I5T) fo '-'fﬁfiresdayr.jih Sﬁj::t.:igbﬁ EDEF.:; il D5.00 P.M. (15T) I:u.rling 1III-||;E ;:eri:x:l ImEEbEI:E iagr:an#e Eﬂl?m ﬂfr India. T.nemherg ul.:;ll Ee ghlgl_m a:fmnu and pﬂr[il;jfp.ﬁlg in thg"enguig.ﬂ ended 31" March, 2023 has been completed on Wednesday, 06° Seplember, 2023
: . . o : may cast their votes electronically. Thereafier, remote e-voling module will be disabled by the through audio visual means and the facility of appointment of proxy will not be _ _ . ) - _
We wish to reiterate that the entire contents of the AGM Notice, including the date, | | ap Faciity of e-voting shall also be made avalable at the AGM and those members, who available, Members attanding the AGM through audio visual means will be counted for the S per Sﬁ'hm 108 of the Act read wilh Rlle 20 of the Compa s Management &
time _ant(|i1 business to be tr?nsact%d at the AGM relevant disclosures, etc. shall | | a4 not casted teir votes on the Resolulions through remate e-voting shall be eligile to cast purpose of reckoning the quorum under Section 103 of the Companies Act, 2013.. Administration) Rules, 2014, o amended and Regulation 44 of the Listing Regulations, the
remain the same except as aforesaid. _ vole through e-valing syslam during the AGM. 2. Ebectronic copies of the Notice of AGM and Annual Repart for the financial year endad on Eum?arw I8 providing e faci rt].' o all the _share_l'r:ulders thalding shares in m'_h prysical and
By order of the Board of Directors | | Pursuant to provision of section &1 of the Companies Act 2013 and Regulation 42 of SE8) 31st March, 2023 will be sent in electronic form to all those Members whose emai Eﬁ: mjlzlfc':g:rﬂm castvole using EB‘?[T‘:":F"":'[:'; gﬁ'ﬁéﬁg froma DTE other than ﬂ;;‘f_ﬂ"‘e
For Moongipa Capital Finance Limited Listing Regulations, ?*:11?, the Ragistar of 'l.-'errl:rl'ers and Share Transfer Books :.'.nll ramain afdresses are registered with the Company's Registrar and Share Transfer Agent! i ll.e. remole & woling). u-r‘. er, I ompany has engaged a8
Sd/- close during the period from 22nd Seplember, 2023 to 28th September, 2023 (Both days Depository Participants, in comphance with the said circulars, The aforementioned authorisad agancy 1o pruwﬁe ramole e-vating facility. The details for remate e-voling as
Dated: 06.09.2023 Sandeep Singh | | inclusive] for the purpose of Annual General Meeting of the Company. documents will also available on the website of the Company www jaipurhospital.con | [re@uered pursuant b the provisions of the Act and the rules are given as under:
Place: New Delhi Company Secretary The instruction for joining Annual General Meeting, manner of casting vote through remode and on the wabsite of the Stack Exchange af www bseindia.com Members are requested (&) The resolutions as stated in the notice calling 387 AGM can be fransacted through remate
e-voling and a-voling at the Annual General Meeting are provided in the Motice of AGM which to note that the physical copies of the atoresaid documents will not be made available to g-vofing faciity.
1 - - . can be accessed al the website of the Compary Le. wawa salora, com. them by the Company az per the provisions of the Circulars.. ib) Date and fime of commencement of remole e-voting through elecironic means:
P i} Iy.c—f H l n tEl na tlﬁ}“ ﬂl I—"t(l P | Ay parson who acquires shares and bacomes a member of the Company after the Mebice | | 3, The Company is pleased to provide remote e-voting facility to the Members to cast their Wednesday, 27" day of September, 2023 (9:00 a.m.
. : pany p 0 y, 27" day of September, 2023 )
Regd. Office : 48-49, Lane No. 2, Gopalbadi, Ajmer Road, Jaipur-302001 t?;_h;-;n t:fr;deflegirzuglzﬂxzz ttlp_enci?:-uﬁ;jrnarl-g ?;:EFE;;E;EHT P;ﬁdfﬂnl #j;'l.?ﬂ -;:msl elugrtl:mllicallllf nnfall the rmr:JIilnnshsat Tﬂrlh in I1I'1J||a I'n.Iu-ti:n E‘II]S“EH:F I.II1hE :aid () Date and time of end of remate e-voting through electronic means: Friday, 29 day of
, . . 151 Sep ~&lida, may obia g sending request § eeting. The facility of e-voting will also he made available at the and Members September, 2023 (5:00 p.m.).
CIN : L28992RJ1991PLC006265 * Website: www.polyconitd.com evoling@nsd co,in. However, if the member |5palrea:',' registered with NSDL for e-voting then attending the AGM through audio visual means, who have nat cast their vate by remote e | |, Thsl:L t-off dale h_E de1|,=I:rrnir]|ing the eligibility of the sharsholdars 1o vole by electranic
Phone 41236304, 57104 el polycon@polyconn | |87 e s Donrasnlvswsiinie || g et T bl el G | s St 25 et o S T gt
' . - ' | i ' Sl members shall be in proportion to their shares of the paid up equity shanz capital of the
(Notice of Annual General Meeting & Book Closure) shareholders and e-yolting usar manual fo shareholders avaiable al the download section of | |4, Manner of Registering| updating email addresses: o PR e
wvrwevoling.nsdlco.in of call at 1ol fres numbse 1800 1020 980 1 1800 22 44 30 or sand & 4. Members holding shares in ohysical mode. who have not reisterediupdated their Cn::f_npanya*sm the D"["‘?'ﬁ date. . , .
Notice is hereby given that the 32nd Annual General Meeting of the | | reques! adirassing Nanager, Natonal Securites Deposiory Limied,who wilalso aciress he | |l accod it the Carmmany or Bestal inancial and Computer Servces PuL | | sou 1 Seamnes 0005, 1o ot s o £ ooy 29
Company will be held on Friday, 29th September, 2023 at1:00 P.M. | | #rievances connected with voling by electronic means td. B i Share Transfer Anent (“RTA") of 1he Compgen iy day of September 2023. The members who have not casted their votes by remote -
: »H - td., Regestrar and Share Transter Agent { ) of the Lompany, are requested to viding can exercise their voting rights at the 38" AGM of the Company. The Cormpany wil
at O-22, Parmanand Hall, Ashok Watika Samiti, Ashok Marg, C- For Salora Internatienal Limited renistar/undate the same by writing 1o the Company with details of folio number and : ' - =
. - ; - : gatariug ¥ wnting pany make arrangerment of ballat papers for the purpose of voting at the venue of the 38" AGM
Scheme, Jaipur - 302001. Notice of Meeting setting out the ordinary Sdi- attaching a self-attested copy of PAN card at sharmasastindia@gmail.com or to RTA T bl,fl " ' b :J rjp1h - 'hp p ; i gatthe . e
and special businesses to be transacted thereat and Annual Report | | Date: September 06, 2023 Anubhay Nigam at beetalrta@gmail.com b F?T I_m'”‘ n'im &:JEEE ?th if'”'tze 5':;'?;"“?:1"‘1:5 Mdy diso AHEnd e meetng
is being sent to the members by email whose email address is| |Place: New Dalhi (Company Secretary) b. Members holding shares i dematerialized mode, wha have not registered) updatesd WL sna :EE 2 CASL TSI Ve aga & meelng
registered with the Company. their email addresses with the Depository Participants, are requested to i gn:.- pers.-:l".r.-.\ “ al:l:l!-!:Jtl: EE{ E.Irlarea[nf m?ﬂ'::cfrlll?ﬂﬂksﬁ nd l::ecnme;har&:ﬂ#e; ?T the
Members are hereby informed that the Notice of the 32nd Annual registarfupdate their email addresses with the Dapository Participants with whaom TNy VT SERHICH O Dl Nowoe & W) SIS a5 on e Cu e LA,

] a 1 1 o "
General Meeting and Annual Report s available on the website of the "I M PO RT NT" they maintain their demat accounts. :“‘I_E”E'IE::'E 1; d??I;fsE:tfthr_-l Igrzl" "ﬂﬁrﬂ‘iﬂ;'"ﬁhﬁ';H'"ﬁﬂﬂdir;;?;;r;:gm;ﬁ
Company www.polyconltd.com and will also be available for 5. Manner of casting vate(s] through e-voting: A gvoling@nsdl.coin or LsiEhaldiram com i . -
. . . : . ) i . i . obtaining User |d and password is also providedin the nofice calling the 387 AGM, which iz
inspection at the registered office of the Company on all working Members will have an opportunity to cast their vote(s] on the business as set out in the available on Company's website www.surysindialtd.com and on NSDL's website
days during business hours of the Company. Notice of AGM through elactrone vating systam |e-vating™). ' :

. . . S ) : ) hitipsenassd envading. nasdl. coem.
Pursuant to the Section 108 of the Companies Act, 2013 read with The manner of participation in the remote e-voling or casting vote through the e-voting (g

Whilst care is taken prior to acceptance of advertising Do SONGISOOn, o rogitrof mmbors i tharagtacfbenotisa

the relevant rules made there under & Regulations 44 of the Listing COpy lt IS not pOSSlb'G J[O Verlfy |tS COIT[GI’]’[S The Indlan system during tha AGM by members holding shares in dematerialized mode, physical made owiiers imaintained by the depoitorias a6 on the cul-off date only shall be eritied 1o aved
. .

i i i ili gnd for members who have not reqistered their emal addresses has been provided n the - . I P
Regulations, the Company is pleased to provide the facility fo the Notice of AGM. The details will also be available on the website of the Company at the facility of remate &-wofing as well as vofing through ballot papers atthe 38 AGM.

members to exercise their right to vote by electronic means on all the ol ' . ; i The notice of 38" AGM and Annual Report of tha C. o I available on the € ;

. : _ : Sadne b ™ {h) | ual Report of the Carmpany Is available on the Company's

resolutions set forth in the notice of the 32nd Annual Qenerql Meeting EXpreSS (P) lelted CannOt be held r93p0n3|b|e for SUCh B :::;JE'?E'";;DT:ET;:TEJ:“ that pursuant to the provisions of Section 81 of the Companies websile hitps:Mwww.surgaindialid.com in the Investor Information Section and on the

Imembers for e-voting s Friday, 22nd September. 2023 Theeoing | | CONtENts, nor for any loss or damage incurred @s a | | et 2013 nd th Rules e tharunder, the et of Menbers nd the Shre | | we051e of BSE Linted ot wuwbseindia.com and on NSDL's websit
9 Y, P ’ y 9 ’ Transfer Books of the Company shall remain clased fram Sunday 24th September, 2023 s/t evoling,n s, com

process shall begin on September 26, 2023 at 09:00 AM and ends on

\ ' ' ' At 1o Saturday 30th Septamber, 2023 (both days inclusive), for the purpose of determinin (i The Company has appointad Mr. Pradeep Kathuria, Proprietor, Mis P. Kathuria &
geptt;almdb%r %E %OngLbfy 5:0? Pl\rlh Thefte-vc_)l_trl]ng mo?.ule fshgll_lr be reSU” Of ’[ransaCtlonS Wlth CompanIeS, aSSOCIa’[IOﬂS or the H.;:]u,;; of the M‘::_mlhgrs,renﬁuedm vote E.I. ;hn?,;:.cm;n;nfﬂu; I:hE,qEM i Associates, Compary Secretaries (FCS- 4655, CoP- 3086), 1o act as scrutinizer for the
isabled by the or voting thereafter. The e-voting facility is| |. . . C SN AN communications/gueries in this respect should be addressed to aur RTA ta its amail electronic valing process (remole e-voling) as well as for the voling process conducted al
available to the members to cast their votes at the following link |nd|V|dua|S adver[|S|n N |’[S Newspapers or Pub||Cat|0nS, podress beetalrta@omal.com. the 38 AGM.
https:/Iwww.evqtingindia.com. Notice !S also hereby given that g p p The EhDUEiI{urmEIHUH i5 being issued for the infarmation and benefit of all the membars of (i Theresultof voting of the 38° .AGME'MIIDE‘EHW“”EEUnctla:er:hanmn[Enmrkingﬂaﬁ
pursant to section 91 of the Companies Act, 2013 read with We therefore recommend tha’[ readers make the Company and in compliance with the relevant circulars. from the conclusion of the 38" AGM of the Company. The results declared along with the
Regulation 42 of the Listing Regulations, the Register of Members . o b f d . For S East India Hosoitals & Medical R L Scrutinizer's Report shall be placed on the websita of the Company and on the website of
and Share Transfer Books of the Company will remain closed from neCeSSary |nqu|r|es erore sen mg any monies or ur aharma tasl india Rospiials & Medical Research Lid. NSDL for information of the members, besides being communicated to the Stock
23rd September, 2023 to 29th September, 2023 (both days Place: Jaipur Sdl- Exchange.
inclusive)pforthe purpose of Annual Genperal Meeting. ( Y enterin into anv agreem entS W|th adverti sers or Date: 06.09.2023 Bhawana Sharma (Company Secretary & Comphiance Officer) (k) For electronic voting instructions, sharehclders may go through the instructicns in the
Any query or grievances in relation electronic voting may be g y g notice of 38" AGM and in case of any queries/ grievances connecled with elecironic
addressed to the Companv Secretary or can be forwarded at . . . H 'J'C-'.II'IE.].[."E':'IE-E refer the HE|P.'.FTE'_]LE'"1|:|I'.I!'.Hk.'E"J Cuestions "FAGS") Hnﬂé—vuhrlg rrdniual
guptag@polycon.in. Pany For P);chon International Ltd. Othervwse aCtlng onan advertlsement n any manner available at the hitps./lww evalmg.nsdl.com under help seclion or write an email to
sd/ evidingi@nsdl.co.mor contact NSO Helpdesk at foll free Mo, 1800 1020 2907 1800 224
Place : Jaipur GAJANAND GUPTA Whatsoever 430 or write to Ms. Pooja, Company Secretary and Compliance Officer of the Company at
Date : 05.09.2023 (COMPANY SECRETARY) csifhaldiram.com or at the registered office address of the Company siluated at B-17F-

12, Mohan Co- Operative Indusirial Estate, Mathura Road, Mew Delhi- 110044

NAINITAL BANK E-AUCTION NOTICE T s

e Branch - 489, Om MNagar, North Sardhana Road, Opposite Canara Bank Kankarkhera, Meerut- 250001, U. P., Phone No.: 0121-2630777 Ef;;_ﬂﬁﬁ-gﬁ:i Company Secretary and Enmp'r‘iaumfﬁlrlﬁr
SALE OF IMMOVABLE ASSETS THROUGH ONLINE E-AUCTION UNDER SARFAESI ACT 2002 ' =

E-auction 5ale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with Rule & (6)& 9 of the Security Interest (Enforcement) Rules, 2002

WHEREAS, the undersigned being the Authorized officer of NAINITAL BANK under The Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act
2002 and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, issued a Demand Motice dated 17.09.2022 calling
upon the borrowers Sh, Ajay Sharma S/o Rajpal and Smt. Vindhya Sharma W/o Ajay Sharma to repay the amount mentioned in the notice being Rs. 4,61,554.00 (Rupees Four Lakh
Sixty One Thousand Five Hundred Fifty-Four Only) plus interest and other expenses with effect from 17.09.2022 within 60 days from the date of receipt of the said notice, WHEREAS the
Borrowers having failed to repay the amount/dues in full to the Bank as called for in the said Demand Notice, the Bank has taken physical possession of the property described here in
below in exercise of powers conferred on him/her under Section 13(4) of the said Act read with Rule 8 & 9 of the said Rules on 24.03.2023. With the right to sell the same for realization of
Bank's dues. The undersigned in exercise of powers conferred under Section 13{4) proposes to realize the Bank's dues by sale of undermentioned property(ies). ACCORDINGLY, the
Motice is hereby given to the public in general and in particular to the Borrower and Guarantor(s) that the below described immovable property mortgaged to the Secured Creditor, the
constructive/physical possession of which has been taken by the Authorized Officer of Nainital Bank the Secured Creditor, will be sold on “As is where is”, "As is what is”, “Whatever there
is” and “No recourse” basis through E- Auction for recovery of amount mentioned in the table below along with further interest, cost and expenses being due to Mainital Bank viz.
Secured Creditor. It is hereby informed you that we are going to conduct public E-Auction through website https://sarfoesi.ouctiontiger.net

Name and Address of Description of o ofPorsesion Rone| Stausof | ACCounc .10 EVD 0Esson dte) [ORECY | Resee rc
BWWWEF[SU Guaranto ":5] Immovable Property uf:éﬂ:ﬁ::?ﬁ:rﬁ Possession EMD/BID amount. |E-Auction date and Time aDTaitrﬁE Bid Increase Amount
1. Sh. Ajay Sharma S/o Rajpal | All part & parcel of the property situated at 17.09.2022 Physical Account Number:| Last Date of EMD < | 710.71lakh S s
Rfo C-196, Sainik Vihar, Sardhana Plot number B.P. -17 Area 40.00 Sq Mtr 24.03.2023 130420920000025 gléhﬂrglszfag; Mo Fupees Ten Lakh Seventy e a1 —
’ ' (EW.S.) Pocket BP, Sainik Vihar Residential % 4 61.554.00 IFSC CODE: = o = | OneThousand Only
Road, Meerut Cantt, Meerut, Scheme, Meerut District Meerut. Sale Deed e NTBLOKAN130 uptoZ. ; 2 © 1.07 Lakh
Uttar Pradesh-250001 Registered on 12.06.2019 in favour of Ajay S[_Ftup;es '}D#r laH:j ) Or Hlirc[l}ug?t _ E-Auctionon | & 2 | Rupees One Lakh
2. Smt. Vindhya Sharma W/fo | Sharma $/o Rajpal Sharma Registered in Fiu;xﬁungfe q FDi;HI?Dur ?aTgEr o frﬁhem frgrr{cﬁ‘-zﬂgzgm i 2 | Seven Th::usand
5|-|P Aian’; Shal'ma, Hﬁ}: EarnawaL Bahi Mo 1 Zild No. 6052 F'EEE‘ Mo 115 to 138 ﬂ|'||'|'] pll,.lE iﬂtErE:; and Mainital BEI’II\'-E Ltd. to l.Df} PM E_ Only
Meerut Uttar Pradesh 250344, | & Serial No. 3076 in the office of Sub other expenses to |:-_E dE‘pDSIItEd (with unlimited =] < 0.10 Lakh
Registrar Sadar IV Meerut. Bounded By - v g:i;lpll'lsfangén:h extension r?f Rupees Ten
East: 08 Meter thereafter Plot number B.P. 16, West: 08 Meater thereafter Plot A 5 min each) Thousand Only
number B.F. 18, North: 05 Meter thereafter Plot number B.F. 14, South: 05 Meter thereafter road 06 meter wide then park. u u a l I‘ =aa .

All Interested participants / bidders are requested to visit the website https://sarfoesi.auctiontiger.net & www.nainitalbank.co.in (Banksite) for further details
including Terms & Conditions, to take part in e-auction sale proceeding and are also advised to contact Bank's Service Provider e-Procurement Technologies Ltd.
Mr. Ram Prasad, Contact Number 8000023297 and e-mail of ramprasad @ auctiontiger.net,

THIS IS A STATUTORY 15 DAYS SALE NOTICE TO BORROWER/GUARANTOR/ MORTGAGOR UNDER SECURITY INTEREST (ENFORCEMENT) RULES, 2002

financialexpress.com

Place : Meerut, U.P. Date : 07.09.2023 Authorized Officer, The Nainital Bank Limited

o o o o o © New Delhi
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